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State* Level of cciling 
(in acres)

Tamil Nadu 

Uttar Pradesh 

West Bengal

Himachal Pradesh : 

Former Punjab area 

Former Pepsu area

12 to 60

40 to 80

Irrigated land 
12.4

Other land
17.3

27 to 60* 

27 to 80

Legislation on Minimum Wage for 
Agriculture Labour

1854, SJ1RI BALATHANDAYUTHAM : 
Will the Minister of LABOUR AND REHA
BILITATION be pleased to state :

(a) whether there h  any proposal before 
Government to introduce a central legislation 
on the minimum wage of the agricultural 
labour ; and

(b) if so, the particulars thereof ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR AND REHA
BILITATION (SHRI BALOOVIND 
V E R M A ): (a) No. Minimum Wages Act, 
1948, which is a Central Act, already pro
vides for fixation/revision of statutory
minimum wages in agriculture.

(b) D te t not arise.

Procurement Price of Wheat

t*9S. SHRI B1REN DUTTA ; Will 
the Minister of AGRICULTURE be pleased 
to state :

(a) whether Agricultural Prices Commis- 
sion's reoftWuftWidatkMi cm wheat procurement

prices has not been accepted by Government;

(b) the estimated amount Government 
have to pay as subsidy to the consumers ; 
and

(c) the procurement prices, market prices 
and amount of subsidy for every year during 
the last three years ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) Yes, Sir.

(b) The Food Corporation of India 
buys wheat on behalf of the Government at 
fixed procurement prices and supplies the 
same at the issue price fixed by the Govern
ment which contains an element of subsidy. 
The subsidy on wheat including the cost of 
holding the buffer stock of wheat to be paid 
to the Food Corporation of India during 
1071-72 is estimated at Rs. 30 crores.

(c) Three statements (Statements I, II 
and III) are iaid on the Table o f  the House. 
[PLced in Library. See No L T - 376/71]
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*1* dkfrfaced person* 40 to 100 acres in case of former Punjab area and 3& to

lo t ttiMita teftft of forme* fttfste’ *rta.




